Ph.:- 01572-248009

—Tasthan REGIONAL OFFICE

SRSy RAJASTHAN STATE POLLUTION CONTROL BOARD

b | HIV SINGHP ING BOARD, NAWALGARH ROAD SIKAR - 332001
RPCB/RO-Sikar/Legal 194/ 1058 Date: 19:11.2 020
To,

The Register General
National Green Tribunal
Centeral Zonal Bench,
Bhopal-462011 (M.P.)

Sub:- Report of joint committee constituted in 0.A. No.82/2020 (CZ) in the
matter of Prahlad Swami & Ors. V/s State of Rajasthan & Ors..
Ref:- Hon'ble NGT order dated 05.10.2020.

Sir,

With reference to above, please find enclosed herewith report of joint
committee constituted in 0.A. No.82/2020 (CZ) in the matter of Prahlad Swami &
Ors. V/s State of Rajasthan & Ors. Submitted for kind consideration please.

Yours Sincerely,

Encl:- As above %

(Neeraj Sharma)

Nodal Officer



REPORT OF JOINT COMMITTEE CONSTITUTED IN O.A.

NO. 82/2020 (Cz) IN THE MATTER OF PRAHLAD SWAMI

& OTHERS. V/S STATE OF RAJASTHAN & OTHERS ORDER

DATED 05.10.2020 PASSED BY HON’'BLE TRIBUNAL

ks That Hon’ble National Green Tribunal has been
pleased to passed order dated 05.10.2020 and
constituted a Joint Committee consisting:-

- Collector, Sikar

ii. State Pollution Control Board.
Hon’ble Tribunal directed the aforesaid
committee to visit the place and submit the
action taken report within 4 weeks. The State
Pollution Control Board will be a nodal
agency for coordination and logistic support.

o That in pursuance to order dated 05.10.2020
District Collector Sikar appointed Sub
Divisional Officer, Shrimadhopur and State
Pollution Control Board appointed Regional
Officer, Sikar. A copy of the orders are
submitted herewith and marked as Annexure-l.

3 That, thereafter, I issued letter dated
20.10.2020 to the Mining Engineer and X.En.
Water Resources Department Sikar to submit
factual report. A copy of the letter dated
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20.10.2020 is submitted herewith and marked
as Annexure-2.

That Mining Engineer, Sikar has submitted his
factual report dated 26.10.2020 along with
entire detail of Mining lease. A copy of the
factual report dated 26.10.2020 is submitted
herewith and marked as Annexure-3.

That Executive Engineer of Water Resources
Division Sikar has also submitted his factual
report dated 22.10.2020 and mentioned that no
water body near mining lease 1s created /
constructed by Water Resource Department. A
copy of the factual report dated 22.10.2020
submitted by the Executive Engineer Water
Resources Division Sikar is submitted
herewith and marked as Annexure-4.

That it has been decided that a joint
inspection should be held by the Joint
Committee on 29.10.2020, but Sub Divisionél
Officer, Shrimadhopur has busy schedule due
to Zila Parisad Election, therefore, 1E
cannot be held on 29.10.2020. Thereafter, it
has been decided that a Jjoint inspection
should be held on 02.11.2020 by the Joint

Committee and concern departments as under:-

Sl e

WM qorer Ilﬂw 2|Page



Sub-Divisional Officer, Shrimadhopur
(nominated by the District Collector,
Sikar) .

Regional Officer, Rajasthan State
Pollution Control Board, Sikar.

Mining Engineer, Sikar

Executive Engineer Water Resources
Department, Sikar.

In pursuance to aforesaid decision a joint
inspection was held on 02.11.2020. Prior to
aforesaid joint inspection, proper
acknowledgement/information has been given to
the applicant Shri Prahlad Swami through SMS
and mobile conversation. IE| is further
submitted that, thereafter, a joint
inspection was held in presence of applicant
and it was observed that there is one mining
lease of Quartz & Feldspar area 4.29 ha.
sanctioned in aforesaid mining lease area and
having valid mining plan from Department of
Mines, Environmental Clearance from DEIAA and
Consent to Operate from the State Pollution
Control Board. There was no mining activity
or blasting observed during inspection.

Dhwajband Mandir, Avinshidham temple is more
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than €00 mtrs. away from mining lease area.
It was observed that there was not any damage
in wall of temple by mining activitey . ot
blasting. It is also observed that there was
not any mining work at the level of water
Table of the area. The SDO, Shrimadhopur also
directed to Mining Engineer toO submit Jjoint
survey report with Patwari regarding
demarcation of mining lease area. Joint
survey was conducted on 15.01.20205 - The
committee also took photographs of the site
inspection which are annexed along with joint
inspection reports. A COpPY gf the joint
inspection reports dated 32.11.2020 &
11.11.2020 along with Photograph is submitted
herewith and marked as Annexure-5.
Report is being submitted for kind perusal of
Hon’ble Tribunal.
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(Laxmiﬁ;gz;*i Gupta) (Neeraj Sharma)

Sub DivemEweafbEfif icer (Regional Officer)
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‘>~—-_  RAJASTHAN STATE POLLUTION CONTROL BOARD

“ﬁv‘ 4, Institutional Area, Jhalana Doongri, Jaipur.
Phone: 5101871, 5101872, EAPBX: 5159600, 5159699 FAX: 5159694-97

EMAIL
NGT-MATTER
No. F.10 (340)/RPCB/Legal/NGT/2020/ § g 3 -8& L’ Date: \S$:19:2.92.0
Regional Officer,
Regional Office,
Rajasthan State Pollution Control Board,
Sikar.

Sub.:- Original Application No. 82/2020 Prahlad Swami V/s State of Rajasthan & Ors. before the
NGT, Central Zonal Bench, Bhopal.

Ref: - Hon’ble NGT order dated 05.10.2020.

Sir,

The Hon’ble National Green Tribunal, Central Zonal Bench, Bhopal has passed order in the
subjected matter on 05.10.2020 as follows:-
“l. The instant application has been filed by Mahant of Dhwajband Mandir, Avinshidham and other pujaries
residing at village-Sawanpura Toran, Sikar (Rajashtan) against illegal mining activities near age old temple and
water body. The applicants also learnt that, the excavation of minerals is being done without having due
clearances and other relevant consents as per laws. It is humbly submitted that , the State authorities in collusion
with respondent PP, who has been allotted a mining lease for mineral mainly quart; and Sfeldspar on the land
admeasuring 4.29 hectares near village-Bhojmer, Tehsil Neem-ka-Thana District Sikar of Rajasthan. The acts of
respondents are affecting the environment of the area, creating substantial question related to environment.
2. Issue notice to the respondents. Returnable within four weeks.
3. Applicant is directed to provide copy of the application and relevant documents to the respondents within three
days.
4. Applicant is also directed to take necessary steps for service to the respondents by both ways and also on
available email within a week.
5. Respondents are directed to submit their reply within four weeks by email at Jjudicial-ngt@gov.inpreferably in
the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF.
6. We deem it just and proper to call a report on the matter in issue in present application, JSfrom a Joint
Committee consisting of:- (i) District Collector Sikar, Rajasthan (ii) Regional Officer, Rajasthan State Pollution
Control Board
7. The Committee is directed to visit the place and submit a factual and action taken report within four weeks.
The State PCB will be the nodal agency for coordination and logistic support.”

Therefore, you are appointed as representative on behalf of RSPCB for the committee
constituted by order dated 05.10.2020 and Nodal Officer for coordination and logistic support. The
copy of NGT order dated 05.10.2020 is enclosed for ready reference.

Encl: As above.

Yours Sipgerely,

(Uday Shankar)
Member Secretary
ol

Copy to District Collector, Sikar for information/necessary action. Q/
Member Secretary

ola
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“The instant application has been filed by Mahant of Dhawajband Mandir.
Avinshidham and other pujaries residing at village-Sawanpura Toran, Sikar(Rajasthan) againt

illgal mining activities near age old temple and water body. The applicationts also learnt that,
the excavation of minerals is being done without having dug clearnces and other relevant
consents as per laws. It is humbly submitted that, the State authorities in collusion with
respondent PP, who has been allotted a mining lease for mineral mainly quartz and feldspar
on the land admeasuring 4.29 heactares near village-Bhoimer, Tehsil Neem Ka Thana District
Sikar of Rajasthan. The acts of respondents are affecting the environment of the area, creating
substantial question related to environment”. ‘
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against illegal mining activities near age old tem
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View of Mining Lease
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(View of Mining Lease)

(View of Mining Lease)



(View of Avinashi Dham Mandir
more than 600 mtr. Away from mining lease.)



